BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1119 OF 2024

News Item titled "*Sindh Nallah Polluted trout habitat threatened in Ganderbal™ appearing
in Greater Kashmir dated 19.08.2024

AMENDED MEMO OF PARTIES

News Item titled "*Sindh Nallah Polluted trout habitat threatened in Ganderbal™ appearing
in Greater Kashmir dated 19.08.2024
VERSUS

1. Central Pollution Control Board,

Through its Member Secretary,

Parivesh Bhawan, East Arjun Nagar, Delhi-110032

Email: mscb.cpcb@nic.in (Respondents No.1)
2. Jammu & Kashmir Pollution Control Committee,

Through its Member Secretary,

Parivesh Bhavan, Forest Complex, Transport Nagar, Jammu — 180 006

Email: membersecretaryjkspcb@gmail.com (Respondents No.2)
3. Ministry of Environment and Forest,

Through its Regional Office,

Integrated Regional Office, Jammu, IWDP Complex, Gladin, Narwal, Near J&K

Pollution Control Board, Jammu — 180006

Email: iro.jammu-mefcc@gov.in (Respondents No.3)
4. Deputy Commissioner, Ganderbal,

Duderhama Ganderbal Bridge, Srinagar, Jammu and Kashmir 191201

Email: dc-ganderbal@gov.in (Respondents No.4)
5. Commissioner Fisheries Department,

Union Territory of Jammu & Kashmir

Email: Nowabad Canal Road Jammu

Union Territory of Jammu & Kashmir

Email: jkfdkmr@gmail.com/ jkfdjmu@gmail.com/

dispcherfshjk@gmail.com (Respondents No.5)
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